(d) ONGC has informed that the actual amount spent by KDMIPE for the years 2007, 2008,
2009 and 2010 is as under:

(Rs. incrore)

Year Budget Estimate Actual
2007-08 144.62 90.38
2008-09 149.23 121.54
2009-10 198.85 145.63
2010-1 134.88 221.83

Complaints against gas agencies of Hindustan petroleum

+3061. SHRI NARENDRA KUMAR KASHYAP : Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the reasons for very poor services of domestic LPG Service of Hindustan Petroleum
(HP);

(b) whether Government is aware that the agencies of above company at Ghaziabad,
Kannauj, Gursahaiganj cities in Uttar Pradesh do not provide refills timely, non-registering of booking

and harassing the consumers in many ways;

(c) whether complaints from Members of Parliament against P.K Gas agency, Gursahaigan;

have been received in this regard; and

(d) if so, the action taken by Government immediately to streamline the services of HP gas

agencies in Ghaziabad, Kannauj and Gursahaiganj?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
R.P.N. SINGH): (a) The officials of Hindustan Petroleum Corporation Limited (HPCL) carry out
regular and surprise inspection, refill audits, surprise checks at customers' premises, en-route
surprise checking of delivery vehicles etc, as steps for streamlining the supplies of domestic LPG. If
LPG distributor(s) are found guilty, action is taken in accordance with the provisions of the
Marketing Discipline Guidelines (I\/IDG).

(b) HPCL has reported that based on the established complaints of delay in refill supplies,

action has been taken in 10 cases against the erring LPG distributors in Ghaziabad, Uttar Pradesh

FOriginal notice of the question was received in Hindi.
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during the last year and during the period April 2011 to June 2011, under the provisions of MDG.

However, no action has been taken against the LPG distributors of Gursahaiganj and Kannauj city.

(c) Two complaints have been received against M/s. P. K. Gas Agency, LPG distributor of
Hindustan Petroleum Corporation Limited (HPCL) at Gursahaiganj, Uttar Pradesh for various
irregularities such as blackmarketing of LPG, supply of under-weight cylinder, not giving cash and

carry rebate, delay in refill delivery and restriction on refill booking.

(d) HPCL has reported that a detailed investigation was carried out on the two complaints
against M/s. P. K. Gas Agency. However, since the irregularities could not be established, no action

could be initiated against the distributor.

At present, supply position of LPG is normal and there is no backlog with the LPG distributors
of HPCL in the market, including in Ghaziabad, Kannauj and Gursahaiganj. HPCL has given
instructions to their LPG distributors for meeting the demand of the registered customers, on time.
For improving the customer service, HPCL is providing regular training to showroom staff, delivery

staff as well as mechanic staff.

HPCL has reported that at present, the supply position of the LPG distributors of Ghaziabad,
Kannauj and Gursahaiganj is normal and no specific complaints of poor service or rude behaviour

have been received.
Wellhead refinery at Barmer in Rajasthan

3062. SHRI RAMDAS AGARWAL: Will the Minister of PETROLEUM AND NATURAL GAS be

pleased to state:

(a) whether Government has so far formulated any action plan for expansion of refineries
and enhancement of refining capacity of petroleum products in the country during the Twelfth Five

Year Plan period including in Rajasthan;
(b) i so, the details thereof;

(c) whether Oil and Natural Gas Corporation (ONGC) has agreed to review techno-

economic feasibility of setting up wellhead refinery at Barmer in Rajasthan;

(d) if s0, the estimated total cost thereof, indicating financial support proposed to be given

by the Central Government in this regard; and

(e) by when the Barmer refinery Project is likely to be completed?
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